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Banaskantha have been identified for this pur- taking to achlcve balanced growth? 
pose. These are backward districts and the 
Govemmenthassanctioned RS.3crorelorthem.· 
Now it depends on the State Government how 
quickly it spends this amount. II more funds are 
as~ed lor, we will provide more. He has raised a 
question about the industrial policy of Gujarat. 
The State Government's policy announced in 
1990 is in consonance with the Central Policy. 
This policy is meant for balanced industrial 
development of all districts. Therefore, a target 
has been fixed to provide employment to 10 lakh 
people underthe Eighth Five Year Plan. 

SHRICHANDUBHAIDESHMUKH:Mr 
Speaker. Sir. I would liketo know whether the 
Government intends to accelerate the rate of 
industrial growth in the tribal areas of Gujarat or 
not. Despite the factthalthe subsidy is available 
on this ground Industries are not being set up 
there. I would like to know whether Government 
wants to set up industries there or not. 

MR. SPEAKER: The Government's policy 
is there to set up industries in tribal areas. IS the 
Government trying to give any fillip to it or nof? 

SHRIMATI KRISHNASAHI: Mr. Speaker. 
Sir. I cannot give a separate reply for this. It needs 
to be considered separately. This IS a State 
subject. Alter the announcement of the new 
Industnal policy thiS is the responsibility of the 
State Governmentto implement thiS policy. 

MR. SPEAKER All right. Give him this 
information afterwards. 

SHRI HARISINH CHAVDA: I would like to 
know the action taken about for setting up of the 
growth centres in Bananskantha. At the same 
tlmc I would like to submit that bankantha has 
been a backward distnct. 

MR. SPEAKER: This is a matter concern 
Ing whole of India. 

SHRI HAVISINH CHAVDA The concept of 
growth centre is a creation of the Central 
Government. What steps the Government IS 

SHRIMATIKRISHNASAHI:ltyouwantto 
know about the progress made in the districts. I 
will inform you after collecting the information 
from the State Government. (Interruptions) 

[English] 

MR. SPEAKER: Please understand that you 
are asking question about a small unit in some 
district. This Minister is not likely to have that 
information. 

[ Translation] 

You are not putting question even though 
you understand it and at the same time you are 
not allowing others to put questions. 

Investment by KVle 

'684. SHRIMATI SHEELA GAUT AM: 
SHRI RAJESH KUMAR: 

Will the PRIME MINISTER be pleased to 
state: 

(a) the amount invested by the Khadi and 
Village Industries Commission In various listed 
and recognISed institutlon~n Maharashtra. Bihar. 
GUjarat. Uttar Pradesh and Tamil Nadu upto 
March 31. 1993: 

(b) the number of Institutions In Uttar 
Pradesh and Bihar which have been included 
under direct list of the Commission during the 
last three years: and 

(c )the number of Institutions to whom cer-
tificates have been Issued in Uttar Pradesh and 
Bihar during the penod? 

[English] 

THE MINISTER OF STATE IN THE MINIS-
TRY OF INDUSTRY (DEPARTMENT OF 
SMALL SCALE INDUSTRIES AND AGRO AND 
RURAL INDUSTRIES) (SHRI M 
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ARUNACHALAM): (a) to (c). A statement is laid 
on the table of the house. 

STATEMENT 

(a) The position of respect of the amount 

Name of the State Khadi 

Maharashtra 532.37 

Bihar 2447.47 

Gujarat 3.46 

Uttar Pradesh 6370.12 

TamilNadu 3583.22 

invested in various listed recognised and di-
. rectIy aided institutions of KVIC in Maharashtra, 
Bihar, Gujarat, Uttar Pradesh and Tamil Nadu 
upto 31.3.93 will be known after the Annual 
Accounts for 1992-93 are finalised. H~wever, 
the position as on 31.3.92 is as folio 

Amount invested (Rs. in lakhs) 

Village Total 
Industries 

358.33 890.70 

300.821 2748.29 

36.91 40.37 

773.fB 7144.01 

1501.51 50.84.83 

(b) The number of institutions in Uttar Pradesh and Biharwhich have been taken on the direct list 
of KVIC during the lastthree years is as follows: 

Name ofthe State 

, 
Uttar Pradesh 

Bihar 

Upto 
1989-90 

159 

(c) As on 31.3.92, the number of institutionS 
in Bihar and Uttar Pradesh which were granted 
khadi certificates are 123and711 respectively. 

[ Translation] 

SHRIMA TI SHEELA GAUT AM: Gandhi's 
vision of development of Khadi and village 
industries for the developnMmt of the country 
seems tobe gettingshaltereddue to nepotism. I 
would fike to know whether according to the 
informationoftheCOIiPlollei andAldorGeneral 
of IndiasomeOrganisationshavemisusedflRls 
to the tune of Rs.41.S5 crore on the pretext of 

. promotioI,ofKhadiandvilageindustries? Please 

Upto 
1900-91 

Upto . 
1991-92 

569 

61 

clarify it. Secondly, please state the number of 
·recognisedinstitutionsofUttarPradeshinvolved 
in it? Has the Government curtailed the list of 
Cottage Industries. 

[English) 

SHRI M. ARUNACHALAM: In ~rt·B' of 
the main question I have replied asto how many 
institutions have been registered in the past 
threeyearsinU.P. We have come to know that 
a lot of institutionshave been registered. We are 
going to rjveinstructionstotheConmission not 
to register further institutions. 
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[ Translation] 

SHRIMATISI-!EELAGAUTAM: Theway 
reply given is not satisfactory. 

MR. SPEAKER: A written reply has been 
given. You must have read that. 

SHRIMATI SHELLAGAUT AM: It does not 
contain the requisite information. 

[English] 

MR. SPEAKER: Please do not waste time on 
this; ask the second supplementary. 

[ Translation) 

SHRIMATI SHEELA GAUTAM: Colour 
Televisionsarebeing manufactured inthecotlage 
industry sector through khadi and Village 
Industries Commission in collaboration with 
KEL TRON and UPTRON. This programme 
should be funded. At the same time the tenure of 
the Chairman is going to expire on BMay. I would 
like to know whether the Government is going to 
give him any further extension of service? 

[English] 

MR. SPEAKER: The last part olthe question 
is not allowed. You may reply aboutthe T. V. 

SHRI M. ARUNACHALAM: Sir, I would like 
to say that ifTVs are manufactured in the rural 
areas, we are giving assistance from KVIC. After 
the amendment of the Act in 1987, we have 
included modem industries also. 

[ Translation) 

SHRI RAJESH KUMAR: I would not like to 
go into the reply that was given by the hon. 
Minister. There is a certi!icate committee in 
Khadi Commission which issues certificates. 
The Certificate Committee sanctioned loans to 
many fake organisations without issuing any 
certificate. There is a lot of bungling in it. The 

Government institutions have been looted. But 
the rule is that an institutions have been looted. 
Butthe rule isthatan institution cannot be granted 
loan without certificate from the Certificate 
Committee. I would like to know, through you, 
whether the Government proposes to conduct 
any enquiry into the affairs of institutions which 
havebeengivenloas. Secondly, the daily stock 
of Khadi and village industries is worth Rs. 15-
20 crores. Even the stock registeres are not 
maintained by the Commission. I would like to 
know whether the Government proposes to 
maintain stock-registers in the organisation in 
orderto check bunglings on this account II so, by 
when it will be done. 

[English) 

SHRI M. ARUNACHALAM: Sir, the hon. 
Member is correct in saying that the certified 
institutions alone can be given KVTCaid. If there 
is any specific complaintfromthe hon. Member, 
I welcome it. I will take appropriate action on the 
complaint. 

SHRI HARISH NARAYAN PRABHU 
ZANTYE: Mr. Speaker, Sir, the working of the 
Khadi and Village Industries Commission is not 
very satisfactory. I know that no evaluation has 
been done by the Govemment. 

I wantto know whether the Govemment has 
appointed any Expert Committee to review the 
performance olthe Khadi and Village Industries 
Commission's programme and suggest 
comprehensive changes in the policy. 

SHRI M. ARUNACHALAM: Sir,'m March, 
1993, there was a Convention 01 Khadi workers 
in Delhi. The hon. Prime Minister had attended 
and addressed the Meeting. There, the people 
had raised certain issues, The Prime Minister 
was pleased to announce that a High-Powered 
Committee under this Chairmanship will be 
constituted to look inlo the grievances. It is hkely 
to be announced soon. Any suggestion from the 
hon. Members from any side of the House is 
welcome. 
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[ Trans/ation) 

SHRI RAM VILAS PASWAN: Mr. Speaker, 
Sir. I hold that Khadi-gramodyog is the largest 
institution that can help provide rural employ-
ment and also to promote these industries. It was 
started by Gandhiji, but its objectives have not 
been a fulfilled. I have to submit with great sollow 
that at presentthere are 51akhs 76 thousand 916 
villages in the country and according to the 
guidelines of the Planning Commission even if 
one persons from each village is provided ten 
thousand rupees then the Government would 
require Rs. 57.600 crores. However. last year 
thi~ budget was only Rs. 900 crore and this year 
onlyRs. 1100crore.lnthiscontext.1 would like 
to know from the Governmentastowhat were 
the main features of the Report of the Review 
Committee which was constituted in 1985 and 
which submitted its report in 1987. I would also 
like to know the action taken thereon. 

[Eng/ish) 

SHRI M. ARUNACHALAM: Sir, Ramkrishna 
Ayyar Cornmittee had submitted its Report. And 
on the recommendation of the Committee. the 
Act had been amended. As far as employment is 
concerned so far. the KVIC has reached to 2.1 
lakh villages. Our aim to reach the remaining 
villages by the end of this century. 

[ Trans/ation] 

SHRI RAMVILASPASWAN: Mr.Speaker. 
SIr. Members of the House are curious to know 
the recommendations 01 that Committee. It IS 
such a big question. The ReView Committee 
Submitted its report in 1987. Sincethen6years 
have elapsed and the Government has not 
declared even the main pOints olthe report olthe 
Committee and has also not made clear the 
action taken thereon. You should tell us atleast 
alew pOInts of the report. 

MR. SPEAKER: Not all. but say one or two 
POlfllS of the reports of the Committee. 

SHRI M. ARUNACHALAM: The Report of 
the Committee had already been placed. On their 
recommendation only, The KVIC Act had been 
amended. They had recommended some other 
things also viz. establishing a marketing 
corporation. They are all under consideration. 

SHRIG.DEVARAYANAIK:Weare happy 
that the Government isspending a huge amount 
on this programme but at the same time, the 
Government is not very keen, whether the funds 
had been released properly or not. Some vested 
interests in KVIC are swallowing money in the 
name of Gandhi and Khadi. I want to know 
whether the Government is reviewingall these 
points. I also want to know whiter there is any 
proposal before the Government to review all the 
previous events as to what had happened in the 
KVIC. 

Is there any proposal before the Govern-
mentfor proper utilisation ofthe Fund through the 
Khadi Commission? 

SHRI M. ARUNACHALAM: As far as the 
establishment 01 the Review Committee is 
concerned. I have already replied. The Prime 
Minister is reviewing It. 

[ TranslatIOn] 

SHRI RAM NAIK: Mr. Speaker. Sir. Part 
the number of new Institutions registered. It 
shows that in Uttar Pradesh there were 159 
institutions during 1989-90 and during 1990-91 
this number was 407. It means thatthere was an 
increase 01 248 institutions in one year and in the 
following year there was an increase of 162 
institutions. The number of new Inslltuitons 
registered in Biha r during the past there years 
has been only five. Mr. Speaker. Sir. generally. 
registration of new Instltutions!s made through 
the State Khadi Board and the dlsput.ed areas are 
registered through Direct LIst. The number 569 
IS very high. I had complained In thiS regard that 
there IS much corruption and last month when 
thiS Issue was raised. the hon. Pnme Minister 
had informed that an enqUiry into It was conducted 
the report of that inquiry was received only 
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yesterday. Now I would like to know whether my 
complaint regarding corruption being practiced 
in the registration of direct institutions has been 
found true as pertheinquiry reportornot? Ifso, 
I would liketoknowthe action being contemplated 
by the, Government in this regard. 

SHRI M. ARUNACHALAM: The hon. 
Member has levelled certain allegations against 
KVIC. As I said on an earlier occasion, the 
additional security has gone into it. He has 
submitted his report. He has said that the 
production capacity of the three Dhradun units 
was in doubt. It is also not beyond doubtful 
whetherthalthe Dehradun units manufactured 
the blankets in their own premises makeing use 
of either raw·wool procured by them or raw-yan 1 

procured from their permissible units. Prima 
faCie. there seems to be collUSion between the 
advisor Shri Sharma and the office-bearers and 
officials of the KVIC in farming out orders for 
barrack blankets on the three Dhradun Units in 
preference to other units. He has also St 19gested 
thatthere is need forfurtherdetailed Investigation. 

Washave instructed the KVIC to submit 
their comments within saven days. We have also 
Instructed that KVIC be asked to take stringent 
action and immediately report to the Government 
purchase will be given which has resulted 111 

such malpractice. 

The Government has no intention to shelter 
any guilty person (Interruptions) 

MR. SPEAKER: He has repliecUo your 
quesllon 

( Interruptions) 

SHRI M. ARUNACHALAM: I have said that 
we have given instructions not register any 
Institution 

Sickness in Small scale Industrial 
Sector 

'685. SHRI SYED SHAHABUDDIN Will 

the PRIME MINISTER be pleased to refertothe 
reply given on March 24, 1993 to Starred Ques-
tion No. 417 and state: 

(a) whether the Government propose to 
undertake a census of small scale industrial 
units with 1992-93 as the reference year; 

(b) whether the incident of sickness in the 
small scale industrialsectorhas increased during 
the lastthree years; 

(c) the number of sick units assisted from the 
National Enquity Fund since its inception and the 
total outlay involved therein: 

(d) the number of such units assisted out of 
the centrally sponsored Margin Money Scheme 
with the fotal outlay thereon upto 1992-93: and 

(e) the time by which RBI is excepted to issue 
guidelines to banks forthe rehabilitation of such 
Units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY DEPARTMENT OF 
SMALL SCALE INDUSTRIES AND AGRO AND 
RURAL INDUSTRIES (SHRI M. 
ARUNACHALAM): (a\lo(e). A statement is laid 
on the T able of the House. 

STATEMENT 

(a)No.Sir. 

(b) No. Sir. A comparison of data on SICk units 
with number of registered SSI units for the years 
1990 and 1991 (latest available) does not reveal 
an Increase In the InCidence of Sickness. 

IC) According to Small Industries 
Development Bank of India (SIDBI). no separate 
data regarding assistance to sick units under 
nalional enquity fund IS readily available. The 
assistance sanctioned and disbursed by SIDBI 
underN.E.F. toS.S.1. units IlncludlngslckSSI 
units) dUring April. 1990toMarch 1993(i.e. the 
penod of eXlstance of SIDBI) is as follows: 




